VNULIN

Pursuant to the letter No. 35/DHC/Gaz./1/Eve. Court/09 dated
19-01-2009, No0.11750/Gaz./VL.E2(a)/590/09 dated 25-03-2009 and
No. 3953-63/DHC/DJS/G-7/2014 dated 16-08-2014 of the Hon'ble High Court of
Delhi, New Delhi and as approved by the Ld. District & Sessions Judge (HQ), Delhi,
it is hereby ordered that the following 1.d. Judicial Officer, Central District & West
District, shall hold Evening Courts from 05:00 PM to 07:00 PM in Room
MNos. mentioned against their names at Tis Hazari Courts for the month of
DECEMBER-2016.

Evening |Name of Ld. Judicial officer Room No.

Court

No.

1 Sh. Muneesh Garg, Ld. MM, Central District 13, Ground Floor,

; THC

2 Ms. Ruby Neeraj Kumar, Ld. MM, Central 24, Ground Floor,

District JTHE

3 i@eRiya Guha, Ld. MM, Central District 15, Ground Floor,
THC

4 Sh. Anuj Kumar Singh, Ld. MM, Central District |08, Ground Floor,
THC

5 Sh. Gajender Singh Nagar, Ld. MM, West District |11, Ground Floor,
THC

6 Ms. Swati Singh, Ld. MM, West District 14, Ground Floor,
THC

Note: Every Presiding Officer of Evening Court will be assisted by his/her own

Court staff consisting of Reader, One Stenographer & One Orderly. b

Chief Metropolitan Magistrate
Central District, THC, Delhi







